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Effluent Treatment Plants (ETPs) will be upgraded and new STPs and ETPs will be
established with an aim to stop untreated sewerage and industrial wastes falling n
the river. Besides, rural sanitation has been taken up in the villages on the banks

of River Ganga.

The long term action plan involves restoration of wholesomeness of River Ganga,

maintaining the ecological and geological integrity of the river

As on 30th September 2016, 128 projects have been sanctioned under Namami
Gange Programme (including the existing projects sanctioned under NGRBA
Programme) in the five main-stem Ganga States at an estimated project cost of
T 9419 crore. Out of these, 42 projects are sanctioned exclusively under new
components of Namami Gange Programme with a sanctioned cost of T 977.07
crore. 58 Project are sanctioned to create 308.23 MLD new STP and rehabilitation
of 1089.00 MLD of STP and laying/rehabilitation of 3627.15 km sewer network.
Out of these 8 projects are completed which created 127.90 MLD of STP and laid
84736 km of sewerage network.

(dy At Patna, Ganga River Front Development Project is under execution at an

approved cost of ¥ 243.27 crores.
Pending irrigation projects under AIBP

1440. SHRI BHUPENDER YADAV: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the details of all pending/delayed irrigation Projects under the Accelerated
Irrigation Benefit Programme (AIBP);

(b) the actions taken by the Pradhan Mantri Krishi Sinchayi Yojana (PMKSY)
towards completion of 89 irrigation projects that were delayed under AIBP; and

(¢) how the completion of these projects would affect the creation and utilization

of irrigation potential of the country?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESCGURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR
BALYAN): (a) and (b) Presently there are 149 ongoing Irrigation Projects under
Accelerated Irrigation Benefit Programme (AIBP). A Committee under the Chairmanship
of Minister (Water Resources), Chhattisgarh was constituted to look mnto the issues
related to mmplementation of Pradhan Mantn Krishi Sinchayi Yojana (PMKSY). The
committee n consultation with States identified Ninety Nine (99) ongoing irrigation
projects under AIBP for completion in phases up to December, 2019. For completion

of these projects in a mission mode, innovative funding mechanisms through NABARD
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has been approved by the Government. Further, a Mission has also been established

for implementation of these 99 projects.

(¢) Completion of these 99 projects would help in utilization of irigation potential
of 76.03 Lakh hactere.

The House then adjourmed al four minutes past twelve of the clock.

The House reassembled at two of the clock,
MR. DEPUTY CHAIRMAN in the Char.
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MR. DEPUTY CHAIRMAN: One second. ..({nterruptions)... Papers to be Laid
on the Table. . .(Interruptions)... After laying of papers... .. {Interruptions). .
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MR. DEPUTY CHAIRMAN: First let me take up Papers to be Laid on the Table.
Shri Arun Jaitley. ... (Interruptions)... el 21 Then, we will do it later. ... (Interruptions)...

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS AND
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFATIRS
(SHRT MUKHTAR ABBAS NAQVI): Sir, Nirmalaji is here. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nirmalaji, do vou want to lay the papers?
(Interruptions)... Okay.

Notification of the Ministry of Finance

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): Sir, on behalf of my senior
colleague, Shri Arun Jaitley, 1 lay on the Table, under sub-section {2) of Section 38
of the Central Excise Act, 1944, a copy (in English and Hindi) of the Mimstry of
Finance (Department of Revenue), Notification No. 35/2016-Central Hxcise, dated the
28th November, 2016, seeking to exempt Central Hxcise/CV duty on all goods for
manufacture of POS devices subject to actual user condition till 31.03.2017, along
with Explanatory Memorandum." [Placed in Library. See No. L.T. 5514/16/16]



